1183 Written Answers

has discussed the schemes with
Wnion Minister of Works and iHous-

ing;

(c) whether Government are aware
of the recommendations of the Mo--
arka Commission for special -grant.
in-aid for such schemes; and

(1) if so, the action proposed to
be taken by Government in the above
matter”

THE MINISTER OF WORKS AND
HOUSING AND STUPPILY AND RE-
HABILITAT1ON (SHRI SIKAMPAR
BAKHT): (a) o t(c¢y. Yes. Sir.

(@) Grant-in-aid is &ireacs given {0
the extent of experditure oo rural
areas wlan schomces slready inciuced
in Union Tervritor: lan of  Delhi.
Specific decision on ihe i2quest for
additional financia® assistance of Rel
crore has not vet been taken.
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